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Supreme Court [15]

Aarsuday Projects & Infrastructure (P) Ltd. v. Jogen Chowdhury, (Vikram Nath and Sandeep
Mehta, JJ.), 2026 SCC OnLine SC 122

Alka Shrirang Chavan v. Hemchandra Rajaram Bhonsale, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025
SCC OnLine SC 3074

Ananda Chandra Panda v. Collector, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
121

Anil Tuteja v. Enforcement Directorate, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
3071

Dineshchand Surana v. Enforcement Directorate, (Sanjay Kumar and Satish Chandra Sharma, JJ.),
2025 SCC OnLine SC 3073

Jagdeep Chowgule v. Sheela Chowgule, (P.S. Narasimha and R. Mahadevan, JJ.), 2026 SCC OnLine
SC 124

Kiran Kumar M. v. Karnataka Public Service Commission, (J.K. Maheshwari and K.V. Viswanathan,
JJ1.), 2023 SCC OnLine SC 2559

Kiran Kumar M. v. Karnataka Public Service Commission, (J.K. Maheshwari and Sanjay Karol, JJ.),
2024 SCC OnLine SC 6084

Monty Goyal v. Navrang Singh, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 123
Prem Prakash v. Union of India, (Sanjiv Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6085

Sanjeev Kumar Mishra v. State of Bihar, (A.S. Bopanna and Hima Kohli, JJ.), 2023 SCC OnLine SC
2557

State of Haryana v. Krishan Kumar, (Hrishikesh Roy and Pankaj Mithal, JJ.), 2023 SCC OnLine SC
2558

State of Haryana v. Krishan Kumar, (V. Ramasubramanian and Pankaj Mithal, JJ.), 2023 SCC
OnLine SC 2556

State of Telangana v. C. Shobha Rani, (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC OnLine
SC 6086

Vedpal Singh Tanwar v. Enforcement Directorate, (B.R. Gavai, C.J. and Augustine George Masih, J.),
2025 SCC OnLine SC 3072

Allahabad High Court [52]
Aarti Sharma v. State of U.P., (Harvir Singh, J.), 2025 SCC OnLine All 8564
Abhinash Sharma v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 75
Aditya Kumar v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 8575
Ajay Mohan Pathak v. State of U.P., (Harvir Singh, J.), 2025 SCC OnLine All 8563
Amarjit Pal v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 73
Arun Kumar Verma v. Ramakant Verma, (Manish Kumar, J.), 2026 SCC OnLine All 85

Ashok Kumar v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2025 SCC OnLine
All 8574

Avneesh Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 74

C/M, Ram Bharose Maiku Lal Inter College v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC
OnLine All 8573
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Commr. of Customs v. Sarad Chand Agrahari, (Shekhar B. Saraf and Manjive Shukla, JJ.), 2026
SCC OnLine All 80

Dinesh Kumar Agarwal (Dr.) v. State of U.P., (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026
SCC OnLine All 86

Dinesh Kumar Jindal v. Debt Recovery Tribunal, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 83
Gaurav Mehta v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 8556

Gaya Prasad v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2025 SCC OnLine All 8559
Girdhari Tiwari v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 8576

Haripuram Sahakari Awas Samiti Ltd. v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.),
2026 SCC OnLine All 92

Janki Prasad v. Distt. Registrar/Addl. District Magistrate, (Subhash Vidyarthi, J.), 2026 SCC
OnLine All 93

Kamran v. State of U.P., (Vivek Kumar Singh, J.), 2025 SCC OnLine All 8558

Km. Anchal Jain v. Sahkari Ganna Union, (Sandeep Jain, J.), 2025 SCC OnLine All 8568
Krishna Mohan Tewari v. Commr., Judicial, (Irshad Ali, J.), 2026 SCC OnLine All 91

Lko. Development Authority v. Sushma Shukla, (Prashant Kumar, J.), 2026 SCC OnLine All 84
Maan Singh v. LIC, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 94

Manth Lal v. State of U.P., (Rajiv Lochan Shukla, J.), 2025 SCC OnLine All 8557

Mohd. Haneef'v. Director, Conoslidation, (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
88

Nagar Panchayat Akbarpur v. Member Board of Revenue, (J.J. Munir, J.), 2025 SCC OnLine All
8580

Narendra v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2025 SCC OnLine All 8560

National Highways Authority of India v. Om Prakash Singh, (Jaspreet Singh, J.), 2025 SCC OnLine
All 8555

Neeta Mishra v. State of U.P., (Ajit Kumar and Swarupama Chaturvedi, JJ.), 2025 SCC OnLine All
8583

Oriental Insurance Co. Ltd. v. Kusma Devi, (Sandeep Jain, J.), 2025 SCC OnLine All 8569

Paras Nath Sahu v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, JJ.), 2025
SCC OnlLine All 8562

Piyush Verma v. State of U.P., (Nalin Kumar Srivastava, J.), 2026 SCC OnLine All 78
Pradyumna Rao v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 8578

Prakash Medical Stores v. Union of India, (Saumitra Dayal Singh and Vivek Saran, JJ.), 2025 SCC
OnLine All 8584

Pramod Kumar v. State of U.P., (Madan Pal Singh, J.), 2025 SCC OnLine All 8561

Ramashray v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 90

Rameshavar Dayal v. State of U.P., (Dr Ajay Kumar-II, J.), 2025 SCC OnLine All 8567

Ramjage v. Director of Consolidation, (Alok Mathur, J.), 2026 SCC OnLine All 87

Sagheer Ahmad v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 77
Sai Dham Apartments v. Ravi Kumar Mehrotra, (Sandeep Jain, J.), 2026 SCC OnLine All 81

Sanjay Kumar Singh v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2025 SCC
OnLine All 8581
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Sanjeev Sahu v. State of U.P., (Harvir Singh, J.), 2025 SCC OnLine All 8565
Shanti Devi v. Collector, (Chandra Kumar Rai, J.), 2026 SCC OnLine All 89

Shanu Kumar v. Nagar Ayukt Municipal (Commr.) Nagar Nigam, (Shree Prakash Singh, J.), 2025
SCC OnLine All 8577

Sher Bahadur Singh v. Commr., (Irshad Ali, J.), 2025 SCC OnLine All 8582

State of U.P. v. Dhirendra Singh Yadav, (Manoj Kumar Gupta and Siddharth Nandan, JJ.), 2025 SCC
OnLine All 8572

State of U.P. v. Ram Raksh Pal, (Salil Kumar Rai and Vinai Kumar Dwivedi, JJ.), 2025 SCC OnLine
All 8570

Suresh Mishra v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 8579
Tejveer v. State of U.P., (J.J. Munir and Nalin Kumar Srivastava, JJ.), 2026 SCC OnLine All 76

Tulsiani Constructions & Developers (P) Ltd. v. State of U.P., (Rajan Roy and Rajeev Bharti, JJ.),
2025 SCC OnLine All 8571

Umang Rastogi v. State of U.P., (Siddharth and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 82
Vineeta v. Dr. Ved Prakash Singh, (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 79
X14 v. State of U.P., (Jai Prakash Tiwari, J.), 2025 SCC OnLine All 8566

Andhra Pradesh High Court [42]
Arjilli Ammoru v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4890

Atla Venkata Subba Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4870

Beela Suridamma v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4887

Boddu Rattaiah v. R. R. Singh, (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 4801
Bora Venu Babu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4874

Chapati Lakshmi Narayana Reddy v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4897

Chelukani Venkateswara Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 4885

D. Ibrahim Khan (Dr.) v. Chief Executive Officer, (Harinath N., J.), 2025 SCC OnLine AP 4798
Dhanunjaya Service v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4876

Dhulipalla Anjamma v. Telaprolu Nageswara Rao, (Venkateswarlu Nimmagadda, J.), 2025 SCC
OnLine AP 4797

Elmas Banu Shaik v. State of A.P., (T Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4879
Golla Venugopal Naidu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4877

Gumma Peda Kotakmma v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4888

Gunaganapalle Prathap Reddy v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4896

Inuganti Rangababu v. Deena Bank/Bank of Baroda, (Dhiraj Singh Thakur, C.J. and Ravi
Cheemalapati, J.), 2024 SCC OnLine AP 5879

Inuganti Rangababu v. Deena Bank, (Dhiraj Singh Thakur, C.J. and Ravi Cheemalapati, J.), 2025
SCC OnLine AP 4803

J.T. Agritech v. State of A.P., (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 4805
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K. Ramesh Babu v. M.M. Naik, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
4800

Kamireddy Bhavani v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4804

Kavya Shruthi v. G Sudhakar, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP 4881
Matam Roshan Jameer Khan v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4869
Mekala Adinarayana v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 4898
Movva Ramakrishna v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4893

Nagineni Madhavilatha v. State of A.P., (Cheekati Manavendranath Roy and Tuhin Kumar Gedela,
J1.), 2025 SCC OnLine AP 4884

P Ajay Kumar v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4889
Pragada Venkata Lakshmi v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4891

Puvvada Varalakshmi v. Pasupuleti Malyadri, (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine
AP 4796

S Ganesh v. State of A.P., (D Ramesh, J.), 2025 SCC OnLine AP 4894
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4802

Shaik Gouse Basha v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 4878

Shaik Mahemun v. Shaik Vali Basha, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine
AP 4882

Thadi Ravi Sekhar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4872
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Bombay High Court [17]
Bombay Electric Supply & Transport v. Roshan, (Rajesh S. Patil, J.), 2025 SCC OnLine Bom 6089

Essar Power Gujarat Ltd. v. Narayan Resources (P) Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 278
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